
THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

1 SAO/7/2012 RAHIMUDDIN AHMED @ RAHIMUDDIN,
            Versus
SMTI. PATESWARI DEKA and ORS,

T GOSWAMI SHEELADITYA

2 SAO/6/2013 BISWA BIJOY DAS and 2 ORS.
            Versus
KALPANA DAS and 2 ORS.

MR.R P SARMAH
MR.A R TAHBILDAR
MS.J KALITA
MS.R DEVI

MR.S P ROY
MR.A TALUKDAR
MR.K RAJBONGSHI
MS.K G SARMAH
MR.R P N SINGH

3 FAO/12/2015 MASTER DEBASRSHEE CHANDA MINOR
            Versus
SMTI TRIPTI DAS

MR.S S SHARMA
MS.L SHARMA
MR.B J MUKHERJEE
MRA SHARMA

MR.P K DEBROY
MR.S DEY
MR.P SEN

4 FAO/28/2015 SRI PRANAB DAS @ PAPU
            Versus
SMTI MINARVA DAS @ MINU DAS

MR.S K SINGHA
MR.R DUTTA
MR.S J SARMA
MR.G G GOGOI
MR.B KUMAR

MR.P J SAIKIA
MS.M KECHII
MR.R S MISHRA

5 SAO/2/2017 MRS. TOKTEL LANGKAM,
            Versus
BHUPEN PEGU and 4 ORS,

MR. H R A CHOUDHURY
MS. R CHOUDHURY
MS. A BEGUM

GA, ASSAM
MR A D CHOUDHURY (R1)
MR J PAYENG (R4)
MR P CHOUDHURY (R1)
MR. D CHOUDHURY (R1)
MR. P DUTTA (R1)

6 FAO/43/2017 SMT SHEFALI RANI DEB
            Versus
STATE OF ASSAM and ANR

MR.A S DHILLON
MRB KAUSHIK
MS.A KAPINJAL

GA, ASSAM

7 FAO/46/2017 SRI DWIPAYAN DAS
            Versus
BRAHMAPUTRA TELE PRODUCTION PVT
LTD and ANR

MR.P S DEKA
MR.B K BHAGAWATI
MS.A CHAKRABORTY

MR.B GOSWAMI(R- 1&2)
MS.Y S PHOM(R- 1&2)
MR.A K BHUYAN(R- 1&2)
MS.B BHUYAN(R- 1&2)
MR.M BORAHR- 1and2

8 FAO/1/2018 M/S BAGHBARI TEA ESTATE
            Versus
STATE OF ASSAM

MR. S CHAMARIA
MR. M PHUKAN
MR. D SARMAH
MR. M ALI
MR. S CHANDA

GA, ASSAM
MR. J ABBAS
PP, ASSAM
MR. S BORTHAKUR

9 FAO/5/2018 DEBEN DAS
            Versus
THE STATE OF ASSAM

MR. S P ROY
MR A K RAI
MS. N RAI
MR. T R ROY

GA, ASSAM

10 FAO/59/2018 KAMAKHYA SAHA
            Versus
SRI ALOK KUMAR BANTHIA AND 2 ORS

MR. D P CHALIHA
MS A BARUAH
MR. U P CHALIHA

MR. C GOSWAMI (R1-R3)
MR. N CHAKRAVORTY (R1-
R3)
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010122862012
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010011662013
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010117202015
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010026222015
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010195782017
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010029682017
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010135782017
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010002362017
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010002352017
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010189592018
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NOTICE
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It is for information of all concerned 
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that the following matters will be 

ghc
Typewritten Text

ghc
Typewritten Text
listed before the Civil Bench-I under the column 'Top of The List' in the Daily
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     Cause List dated  02-05-2024  i.e.  Thursday  and  no  adjournment  will be  

ghc
Typewritten Text

ghc
Typewritten Text

ghc
Typewritten Text
 allowed in the below mentioned matters.
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11 SAO/6/2019 SMTI. RATNA RANI NATH AND 4 ORS
            Versus
SMTI. KHONA NATH AND 6 ORS

MR. N DHAR
MR. T U LASKAR
MS. S DASGUPTA
MS. U BARUAH
MR. S K ROY
MR S A BARBHUIYA

MS. R CHOUDHURY
MS. S S ZIA
MR D. CHAKRABORTY

12 SAO/4/2021 MD. SAIFUDDIN SAIKIA
            Versus
RAJUBALA BAISHYA AND 3 ORS

MR. A C SARMA
MR G BHARADWAJ
MR B DEORI

MR. M K SHARMA (r-1)
MS. S S SAIKIA (r-1)
MR. R MEDHI (r-1)

-
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010156212019
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010079332021
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Dated, Guwahati, the 25th April, 2024 
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